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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL

BUMBAY BENCH
CAMP AT NAGPUR

ORIGINAL APPLICATION NO: 491/92

Shri Arvind Wasudeesras Bagaddes

Retired Gsvernment Servant,’

165, Vishwas Tikekar rsad,

Dhanteli, Nagpur- 440012, sese Applicant

V/s
Pay and acesunts Officer,
Geolegical Survey of India
(CRO) Seminary Hills,
Naggur-440006
and anether ess« Respondents
CORAM & HON'BLE SHRI M.Y.PRIOLKAR, MEMBER (A)

Appearance :

Shri S oV QR.QI"'IQ ar'thy,
Adv. for the applicant,

Shri Ramesh Darda, Adv,
for the Resmsndents.

ORALuUJ UDGEMENT 17.9.1992
(PER : SHRL M.Y.PRIOLKAR, M/A)
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This applisatisn hed been filed praying
for payment sf interest on the retirement wenefits
whiech were paid to the applicant after a period sf
three months £Eg8 tEe date of his veluntary retirement

AP il g
frem the serviee. Te-day the learned eosunsel fsr the
applisant is seeking(y permissioen fer withdrawal of this
applisaticn, Permission is granted. This applisation

is disposed off as withdrawn with no srders as to

gosts. ] ﬂiJ\L
(M.Y.P?Im
M/A
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